1 TEM NO. MM 15 COURT NO. 2 SECTI ON XV
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).24382/2008

(From the judgenent and order dated 19/09/2008 i n DBSAW No. 490/ 2008
of The H GH COURT OF RAJASTHAN AT JODHPUR)

NATI ONAL | NSTI TUTE OF OPEN SCHOOLI NG Petitioner(s)
VERSUS
PRI YA PAWMNANI & ORS. Respondent ( s)

(Wth appln(s) for exenption fromfiling c/c of the inpugned
judgnent and prayer for interimrelief)

Date: 30/09/2008 This Petition was nentioned today.

CORAM :
HON BLE MR, JUSTI CE B. N. AGRAVAL
HON BLE MR, JUSTICE G S. SI NGHVI

For Petitioner(s) M. Rakesh K. Khanna, Sr. Adv.
M. Reetesh Singh, Adv.
Ms. Janavi Warah, Adv.
Dr. Rashm Khanna, Adv.
M. Surya Kant, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Pl ace the petition on the date notified.

[ Al ka Dudeja ] [ On Prakash ]
Court Master Assi stant Regi strar



